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Shri Justice Birendra Dikshit, Vice-Chairman. 

This Review Petition has been filed on 16.8.2001 on the 

ground that petitioner came in possession of some documents after 

disposal of OA on 13.6.2001 and the decision be reviewed. 

2. 	The six documents, on the basis of which this RP has been 

filed for getting fresh hearing of OA were in existence when the 

OA was heard. Had the petitioner taken due care in prosecuting 
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his OA, he could have filed these documents well in time before 

final hearing of OA. 	The R.P. 	cannot be allowed for reason 

assigned. So far decision of OA is concerned, there is no error 

apparent on the face of record nor the ground taken justifies 

allowing this Review Petition for reconsidering the decision. 

For aforesaid reason, the RP is dismissed. 
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